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MR CHAIRMAN That I shall con-
sider.,
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PAPERS LAID ON THE TABLE

ANNUAL  REePORT  (1965-66)  AND

ACCOUNTS OF THE MINING AND ALLIED

MACHINERY CORPORATION LTD DURGA-
PUR AND RELATED PAPERS

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI CHOWDHARY RAM
SEWAK) Sir, on behalf of Shn Fakh-
ruddin Al Ahmed, 1 beg to lay on the
Table + (a) each copy of the rollowing
papers, under sub-section (1) of section
619-A of the Companies Act, 1956 —

(1) Annual Report and Accounts
of the Mming and Allied Ma-
chmery Corporation Linuted,
Durgapur, for the year 1965-
66, together with the Auditors’
Report on the Accounts

{11) Review by Government on the
working of the Company
[Placed in Library See No LT-1833/
67 for (1) and (u) ]

MINISTRY OF INDUSTRIAL DEVELOPMENT
AND COMPANY AFFAIRS NOTIFICATIONS

SHRI CHOWDHARY RAM
SEWAK . Sir, I also beg to lay on the

[RAJYA SABHA]

on the Table 1970

Table a copy each of the following Noti-
ficattons of the Ministry of Industrial
Development and Company Affans (De-
partment of Industnial Development) . —

(1) Notification SO. No 2943,
dated the 26th August, 1967,
publishing an amendment to
Government Notification S.O.
No. 1119, dated the 30th
March, 1967,

(n) Notification S.0. No. 2944,
dated the 26th August, 1967,
publishing an amendment to
Government Notification S O,
No. 2372, dated the 11th Juty,
1967

[Placed in Library See No LT-1832/
67 for (1) and (11).]

ANNUAL  REPORT (1966-67) AND
ACCOUNTS OF THE EXPORT INSPECTION
CounciL, CALCUTTA, AND RELATED
PAPERS

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (>HRI
MOHD SHAFI QURESHI): Sir, 1 beg
to lay on the Table a copy of the
Annual Report and Accounts of the Ex-
port Inspection Council, Calcutta, for
the year ended the 31st March, 1967,
together with the Audit Report on the
Accounts [Placed in Library, See No
LT-1835/67 1}

MiNISTRY OF COMMERCE NOTIFICATION

SHRI MOHD SHAFI QURESHI:
Sir, I also beg to lay on the Table a
copy of the Mmustry of Comme:ice Noti-
ficatton SO No 3965, dated the 6th
November, 1967, pubhishing the Exvort
(Quality Control and  Inspection)
Amendment Rules, 1967, under sub-
section (3) of section 17 of the Export
(Quality Control and Inspection) Act,
1963 [Placed mn Library See No LI-
1834/67]

GOVERNMENT RESOLUTION RE-REPORT OF
N C D C. COMMITTEE

SHRI CHOWDHARY RAM
SEWAK Sir, I beg to lay on the Table
a copy of Government Resolution No
C2-8(7)/67, dated the 7th Oclober,
1967, extending the perniod for submis-
ston of the Report of the National Coal
Development Corporation  Commttee
[Placed in Library. See No L{-1709/
671



